ble Smt.Lakshmi Swaminathan, Vice Chairman (@)
Hon'ble Stri M.P.Singh, Member (A3

Smt. Munni Devi
Wd/0 Late Sh.Paras Ram,
R/G T-38/A Delihi Cantt,
Railway Colony,COpposite
Nangal Rao, Delhi Cantt-10
..Petitioner
{By Advocate Shri Yogesh Sharma )
VERSUS
1. Shri D.N. Thakur,
Asstt.Divisional Engineer,
Northern Railway,Delhi Meter
Gauge, Delhi Queens Road, Delhi
)
~~. Ly .
2. Shri B. 3. Meena,
Junior Engineer (H),
Northern Railway, Delhi Meter Gauge,
Delhi Queens Road,Delni.
.. Respondents
(By Advocate Shri B.8.Jain )
O RDER (ORAL)
{Hom'ble Smt.Llakshmi Swaminathan, Vice Chairman {(J) -
Heard woth the learned counsel for the parties Shri
Yogesh Sharma, learned counsel seeks to withdraw CP
389/20602. We also note that final order of the Tribunal in

2. Iin view of the above, CP 389/2002 is dismissed as
withdrawn, with liverty to the appilicant to pbroceed in

accordance with law if

grievance, Notices issued to the alieged contemnors are
discharged.
/L&%QUL,EEAA_J4Q\S~‘
(M.P.Sinsh } (Smt.Lakshmi Swaminathan )
Member {(A) Vice Chairman (J)



